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Rio Conference

3139. SHRI JAG MOHAN : Will the Minister of 
ENVIRONMENT AND FORESTS be pleased to state :

(a) the details of the schemes for improving the 
e n v iro n m e n t co n d itio n s  in India launched  by  the 
G overnm ent with the help of United Nations’ sponsored 
and funded agencies in view of the Rio Conference
1992 ;

(b) the impact thereof;

(c) whether the promises and declarations made at 
the aforesaid Conference have been fulfiled;

(d) if not, the reasons therefor alongwith the details 
thereof; and

(e) the measures being taken by the Government in 
\ t h i s  regard7

THE MINISTER OF STATE OF THE MINISTRY OF 
ENVIRONMENT AND FO R ES TS  (CAPTAIN JAl 
NARAYAN PRASAD NISHAD) : (a) No scheme based 
on the decision arrived at in the Rio Conference has 
been lunched by the Government with the help of the 
United Nations’ sponsored and funded agencies.

(b) Does not arise.

(c) to (e). The consensus  arr ived at the Rio 
Conference 1992 was fo c u s s e d  on su s ta in a b le  
development, principles of sustainable management of

j forests and Agenda 21 which contained blue prints for 
action towards sustainable development in the future. It 

\ was agred that the ways and means of providing new 
; and a d d ition a l f in a n c ia l resou rces  p a rtic u la rly  in 
\ deve lop ing  c o u n tr ie s  fo r e n v iro n m e n ta lly  sound 
\ program m es w ou ld  em ana te  from  the G loba l 
I Environment Facility to be managed jointly by the World 
I Bank, UNEP and UNDP. Since the Rio Summit, India 
| has been pursuing the issue ot transfer of financial 
| resources at various international-fora. The commitments 
| of developed countries at the Rio Conference regarding 
I new and additional resources being made available to 
1 the develop ing coun tries  have only been pa rtia lly  
*■' fulfilled.

During the C onfe rence . India also signed the 
ramework Convention on clim ate Change and the 

Convention on Biological Diversity which were later on 
s tifled . Ind ia  has a lso  s igned  the In te rn a tio n a l 
convention to Combat Desertification. We are also an 
active m em ber of the C om m ission on susta inab le  
development, set up to monitor the national, international 
*nd global implementation of the Agenda 21.

At nationa l level, the agenda 21 and the Rio 
declaration have been d iscussed with the sectoria l 
ministries and the Planning Commission. Progress made 
s0 far in the implementation of the Agenda 21 has been 
Jneven. The thrust is now to internalise the concept of 
sustainable development into the planning process of 
3ach secto ra l M in is try  and to fa c ilita te  increased

allocation of resources on this basis. An Environment 
Action Programme (EAP) has also been formulated and 
the priority areas identified in the Programme are: 
Sustainable Urban management, Promotion of Clean 
Technologies of production, Development of Institutional 
Structures, Promotion of the use of Renewable Sources 
of Energy, Institutional Structures and Environmental 
Management, water Quality management, Environmental- 
Im pact A ssessm ent, Fo res ty  and E n v iro n m e n ta l 
Education. Action in these priority areas has been 
in it ia te d  w ith the a ss is ta n ce  from  in te rn a tio n a l 
organisations.

[Translation]

Stoppage at Rafi Ganj Railway Station

3140. SHRI VIRENDRA KUMAR SINGH : Will the 
Minister of RAILWAYS be pleased to state :

(a) whether Poorva Express, Nilanchal Express and 
Bombay Mail trains have no stoppage at Raff Ganj 
railways station of the Eastern Railway; and

(b) if so, the time by which the stoppage is proposed 
to be given to these trains at this important railway
station9

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) Yes, Sir.

(b) No such proposal at present.

[English]

Tiger conservation strategy and Action Plan

3141 SHRI SANAT KUMAR MANDAL : Will the 
Minister of ENVIRONMENT AND FORESTS be pleased
to state:

(a) w he the r a la rm ed by the d e p le tin g  tig e r 
population in the country, the World Wide Fund for Nature 
(WWF) has prepared a ‘Tiger Conservation Strategy 
and Action Plan. July 1996' to protect the great cats 
from extinction;

(b) if so, the broad features thereof; and

(c) the role envisaged by the WWF and his Ministry 
so far as the conservation of Project Tiger is concerned, 
specially in Sunderbans area in West Bengal?

THE MINISTER OF STATE IN THE MINISTRY OF 
ENVIRONMENT AND FORESTS (CAPT JAl NARAYAN 
PRASAD NISHAD) : (a) and (b). Yes, Sir. The WWF has 
prepared a document titled “Tiger conservation Strategy 
and Action Plan” having the following broad features :

GOAL: The overall goal of W W F-lndia ’s Tiger
Conservation Strategy is to strengthen 
the ongoing efforts for the protection of 
the tiger, essentially through ne.v and 
innovative initiatives aimed at impioving 
the status of the species in the long term.
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STRATEGY : (i) M o b iliz e  s u p p o rt fo r t ig e r
conserva tion  at the po litica l and 
policy making level;

(ii) G e n e ra te  G ra s s ro o ts  s u p p o rt 
 ̂ through local communities for tiger
conservation;

(iii) Develop support m echanism s for 
tiger conservation.

ACTION PLAN : Implementation of this strategy will
be started through a two-year Action 
Plan which comprises the following 
main activities :

1. In flu e n c e  p o lic y  and d e c is io n  
making

2. Mobilize grassroots support in the 
tiger range areas.

3. Assist and strengthen enforcement 
measures

4. G enerate greater awareness and 
mobilize public support.

5. Facilitate international cooperation

(c) W W F’s Action Plan is for the organisation’s own 
activities. The Govt, of India’s National Tiger Action Plan 
e n v isages , in te r-a lia , c o lla b o ra tiv e  a c tiv it ie s  w ith  
voluntary bodies and, to the extent feasible, Govt, of 
India is open to consider proposal for voluntary help 
from such bodies. The W W F’s Action plan is conceptual 
in nature and has not indicated any specific activities 
for sunderbans are in West Bengal though the overall 
objective will cover Sunderban area also.

[Translation]

Expenditure on Goods and Passengers 
Transportation

3142. SHRI NITISH KUMAR
SHRIMATI SUSHMA SWARAJ :

Will the M inister of RAILWAYS be pleased to state;

(a) whether the current rate of freight being charged 
for goods and passengers transportation by railways is 
less than the  e xp e n d itu re  be ing  incu rred  on the 
operation of the trains;

(b) w he the r the G overnm ent have prepared  a 
comparable account of the freight and fares as against 
their operational expenditure incurred in this regard, 
and

(c) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI SATPAL MAHARAJ) ; (a) to (c). In 
respect of coaching services (including passenger and 
parcel etc.) the earnings per vehicle kilometre is less 
than the cost of operation. However, in respect of goods 
services the earnings per net tonne kilometre is more

than the cost of operation for the year 1994-95 the 
relevant figures are as under

Coaching services Rs-
Cost per vehicle Kilometre 8.52
Earnings per vehicle kilometre 6.40

Goods services
Cost per net tonne kilometre 0.38
Earnings per net tonne kilometre 0.55

[English]

Goods and Parcels Handling Contract

3143 SHRI JAGDAMBI PRASAD YADAV : Will the 
M inister of RAILWAYS be pleased to state :

(a) whether the General Manager, South Eastern 
Railway appointed Shri H.K. Padhee as Sole Arbitrate! 
to settle the disputes/claims relating to Goods and Parcels 
handling contract at Itwari and a group of other stations

(b) the details of disputes/claim s referred by the 
General Manager together with the break-up of amount 
awarded by the Arbitrator;

(c) whether the award to the arbitrator was binding 
on both the parties as per specific clause provided m 

the agreement;
(d) whether prior approval of the Genral manage! 

was obtained by the Chief C om m ercial Manager in 
writing before calling the party for negotiation aftei 
publication ot the award, and

(e) whether this system of holding negotiation atte: 
publication of award is still being followed in the South 
East Railway9

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) Yes, Sir

(b) The details of d isputes/claim s referred by the 
General Manager together with the break-up of amount 
awarded by the Arbitrator is as under -

(1) D ispute/Claim referred by
General Manager to Arbitrator-

(i) Amount payable to contractor 
due to upward revision in 
casual labour rate as notified 
from time to time during
the period from 1.2.87 to
30.4.88 4,40,221.00

(ii) Amount payable to contractor 
due to upward revision in 
casual labour rate as notified 
from time to time during the 
period 1.5.88 to 31.1.89 and
further extended upto 2.8.91 18,95,878 0

(iii) Interest @ 18% p.a. on
(i) & (ii) above 6 ,3 0 ,0 0 0 .0 0

Total - ' 29,66,099.0°


